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Dr. P. Subbarayan: No, Sir. As
and when necessity arises the Postal
Department is looking after these
matters. When they find that there
are roads available, they will introduce
faster vehicles.

Shri Bhakt{ Darshan: Sir, may 1
know, if even, after these instructions
are there any villages where mails
will still continue to be delivered after
one month or more?

Dr. P. Subbarayan: There may be
some such villages and I will have
enquiries made. But we are trying to
cut down the number of these villages
as much as possible.

Shiping of Wheat from U.SA.

*1461. Shri Rameshwar Tantia: Will
the Minister of Food and Agriculture
be pleased to refer to the reply given
to Starred Question No. 378 on the
23rd November, 1960 and slate:

(a) whether Government have since
cxamined and finally decided on the
offers received in responsc to  bids
invited by the India Supply Mission
Washington, for carriage of cargo
under PL. 480 Agreement; and

{b) if so, the details thereof?

The Deputy Minister of Agriculture
(Shri M. V. Krishnappa): (a) Yes, Sir.

(b) The bids accepted cover a total
quantity of about 1-15 million tons
of wheat a year for a period of 3}
years from January, 1961.

Shri Rameshwar Tautia: What will
be the saving in freight charges if we
bring this wheat in our own steamers?

Shri M. V. Krishnappa: Compared
with the December. 1060 rates it s
expected that both in the US. flag
and non-U.S. flag vessels there will be
a saving of 2 million dollars

Shri Chintamoni Panigrahi: In view
of the recent improvement in the
wheat position in India, may I  know
whether the Government stil] wants
{o import 1-5 million tons of wheat
from USA®
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The Minister of Food and Agri-
culture (Shri 8. K. Patil): Yes, Sir. 1
hope this improvement is not a tem-
porary affair, but it has got to be
observed over a period of two or three
years till we get stabilised. There-
fore our imports will continue as be.
fore.

Shri Chintamoni Panigrahi: The
hon. Minister stated that the position
of wheat has improved very much in
the country and the restrictions on the
movement of wheat have been re-
moved. If gso, what is the necessity for
going on importing at the rate of 1'5
million tons for three years and not
this year only?

Shri 8. K. Patil; We have taken a
policy decision that this country will
have a stockplle of 5 million tons so
that in a bad year we shall never be
affected. It will later on be turned
into our wheat. Therefore that stock-
pile of 5 millioin tons has got to be
there and we have not got that.

Shri D. C. Sharma: May I  know
if any attempts are being made to see
that part of this cargo also comes
through Indian shipping companies?

Shri 8. K, Patil: As we have said,
even 50 per cent. of it can come
through our shipping if the ships were
available. But, as it is, we have not
got more than 7 or 8 per cent. Bo we
have got to give it to other companies
which are not American. The moment
we find that our ships can bring a
larger portion of these things, surely
they are welcome.
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Irrigation Water from  Coronation
Piliar Sewage Plant, Delhi

*1462. Bhri A M. Tarlq: Will the
Minister of Health be pleased to re.
fer to the reply given to Starred
Question No, 79 on the 4th August,
1959 and state:

(a) whether any action hag since
been taken for utilisation of sewage

water for irrigation purposes from the
Coronation Pillar Sewage Plant, Delhi

in response to the application made by
the farmers of village Burari;
(b) if so, the details thereof; and
(e¢) if not, the reasons therefor?
The Minister of Health (Shri Kar-
markar): (a) No, Sir.
(b) Does not arise.

(¢) About 700 acres of land is being
utilised for sewage effluent irrigation.
The area of Burari, however, is low
land in undated by floods and so the
channels can not be maintained.
Hence the application of the farmers
of Burari cannot be considered by the
Delhi Municipal Corporation authori-
ties.
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